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nemaod of more Funds for Researcb 
work by tbe J)1).t Graduale 
Institute, Chaodigarb 

10059. SHRI SHRI CHAND GOYAL: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOPMENT 
be pleased to slate : 

(a) whether it i. fact that Ihe main 
object or the Post Graduate Institute 
Cbandillorh is to carryon research work in 
various branches of medical science ; 

(b) if so, the assessment regarding the 
research work done In the Institute ; 

(c) whether the Post.graduate Institute 
Chandigarh is demanding more funds for 
its research work ; and 

(d) whether Government will provic'e 
the necessary funds for the research work ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR): (ai The objects of 
the Institute, as specified in Section 12 of 
the Post-Graduate Instil'l!e of Medical 
Education and Resealch, thandisarh, Act, 
1966, are as follows: 

(a) to develop patterns of teaching in 
underllraduatc and post·graduate 
medical educatioD in all its 
braoches 80 as to demonstrate a 
hiah standard of medical 
education: 

(b) to bring together, as far as may be, 
in (·ne place educational ~ 

or the highest orrler for the training 
of personnel in all impor!ant 

branches of health activity ; and 
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(el to attain self-<ufficiency in ~  

graduate medical education to meet 
the COli otry's neetls for specialists 
and medical teachers. 

Medical education goes hand in hand 
with service to patients and with research. 

(bl No aSsessment has been carried out. 
It may b. staled, ~  that ~ Inltitute 
. hal published 700 research papers since its 
incepti0D. 

(cl and (d). Rs. 20 lakhs were 
earmarked for research in the budget of the 
Institute for t 969. 70. The provision for 
this purpose Inr 1970·71 is Rs. 2.50 lakbs. 
The legItimate reQuirement of the n~  

for funds for its ~ activities are met by 
the Government. 

Dh.ramsala for Attendants or PAtl.nt, 
nr Pnst Graduat. Institute, Chandlgsrh 

10060. SHRI SHRI CHAND GOYAL: 
Will the Minister of HEALTH Al'lD 
FAMIL Y PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to slate: 

(a) whether there is a demand for the 
setting up of a Dharmasala for the attend· 
dants of patients of Post Graduate Institute, 
Chandi&arh ; and 

(b) if 10, the steps taken in that 
direction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR): (a) and (b). The 
Institute has a Sarai With ~  rooms for the 
relatives and ~nd n  of patients fOI which 
charge. are levied. The Institute authorities 
are considering a proposal to add Ii fnee 
Dharmasala to be constructed out of funds 

collected as donations. 

Misuse of Minerai RHources by 
Prl,ate Mine OWDers 

10061. SHRI BEDABRATA BARUA : 
Will tbe Minis!er of PETROLEUM AND 
CHEMICALS AND MINES AND MeTALS 
be p!rased to st ale : 

(a) whether it ha. come to the Ol'tice of 
Go\'ernment that private mine-ownrrs lu"e 
aenerally misused the mineral re,ourccs of 




